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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL 

(NGT), NEW DELHI 

O.A NO. 537/2022 

WITH 

O.A. NO. 426/2023 

WITH  

O.A. NO. 457/2023 

IN THE MATTER OF: 

MUKESH KUMAR CHAUHAN                              …APPLICANT 

         VERSUS 

STATE OF U.P & ORS.                                      …RESPONDENTS 

 

ADDITIONAL RESPONSE ON BEHALF OF THE 

RESPONDENT NO. 8 I.E. M/S P&P EXIM PVT. LTD. IN 

COMPLIANCE OF ORDER DATED 13.11.2025 

MOST RESPECTFULLY SHOWETH: 

 

1. That the above-captioned matter is pending adjudication before 

this Hon’ble Tribunal and is listed on 16.12.2025. 

2. That the reply to the Original Application filed by the Applicant 

was duly filed by the Respondent no.8 as is evident vide order 

dated 28.08.2023. 

3. That vide order dated 20.03.2024, this Hon’ble forum directed the 

Respondent no. 5 to 8 to file additional responses with respect to 

CSR activities in the areas of the railway good-shed and other 
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additional remedial measures which was duly filed by the 

Respondent no. 8 as is evident vide order dated 19.09.2025. 

4. That vide order dated 13.11.2025, this Hon’ble forum further 

directed the Respondent no. 8 to file additional response 

regarding the remedial measures taken to curb air pollution 

generated in the transportation of the material by respondent no. 

7 & 8.  

5. That the Respondent no. 8 has been taking the following 

measures- 

a. The Respondent no.8 completely covered the trucks with 

tarpaulin covers to control the spread of dust that gets generated 

during the process of transportation of the clinker at the railway 

siding.  

(Photographs of the trucks being covered are annexed 

herewith as Annexure-1). 

 

b. That the Respondent no. 8 makes sure that the trucks are not 

overloaded with clinkers. It is made sure that the clinkers are 

filled up to an adequate height which further prevents the dust 

from escaping during the movement of the trucks and further 

prevents the clinkers from falling during the movement. An 

adequately loaded truck also minimizes fuel consumption which 
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f. That additionally, a green belt is being maintained near the 

railway siding which further acts as a dust barrier.  

(Photographs of the plantation done are annexed herewith 

as Annexure-3) 

 

6. That it is respectfully submitted that the actions of Respondents 

have struck a perfect balance between economic development and 

environmental pollution and adequate measures are being taken 

by the answering respondent to mitigate air pollution in a 

proactive manner 

 

PRAYER 

 

In the view of above facts and circumstances, it is most humbly 

prayed that this Hon’ble Court may be pleased to:  

 

 

1.  To discharge the liability of the answering Respondent in 

the present matter; and  

 

2. Pass any other order/ direction that this Hon’ble Court may 

deem fit and appropriate in the nature and circumstances of 

the case. 
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